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should come and make a statement clarifying the 
position about the status and scope af ths 
Committee on Punjabi Suba. 

THE DEPUTY CHAIRMAN: I think the Prime 
Minister took the suggestion of the hon. 
Member. I think the Prime Minister replied. 

SHRI M. P. BHARGAVA : The Prime 
Minister did not reply. 

THE DEPUTY CHAIRMAN : But a 
suggestion was made that it need not be 
discussed. 

SHRI BHUPESH GUPTA (West Bengal): I 
have no objection to the Home Minister coming. 

THE    DEPUTY    CHAIRMAN :     That was 
replied to in the sense   that   it   was not 
necessary   to raise   the   issue   in   thi House. 

SHRI ATAL BIHARI VAJPAYEE (Uttar 
Pradesh) : Madarn, the question of whether the 
Committee on Punjabi Suba is a Parliamentary 
Committee or not cannot be decided at a meeting 
of leaders, of different parties. It is for the Chair, 
for you and for the House to deci dt. I feel there 
is no relevance in the suggestion made by Mr. 
Bhupesh Gupta which was accepted. 

SHRI BHUPESH GUPTA . I am jealous of 
Parliament's privileges and rights jui t as many 
matters are raised and brought here. 

THE DEPUTY CHAIRMAN: If that is the 
opinion of Members, let this be conveyed to the 
Government. 

Mr. Vajpayee, you may move your motion. 

MOTION   RE   FOOD   SITUATION   IN THE 
COUNTRY 
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SHRI   AKBAR   ALI   KHAN    (Andhra 
Pradesh) :    Then they are not experts. 

"The necessity or otherwise of continuing 
the existing food zones is reviewed 
periodically in consultation with the Chief 
Ministers of the States. The date for the 
next review has not yet been fixed. It is, 
therefore, not possible to indicate at present 
when a final decision in the matter is likely 
to be taken." 
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The  question  was proposed. 

THE DEPUTY CHAIRMAN: There are 15 
amendments. Twelve amendments are in the 
name of Mr. V. M. Chordia, and three 
amendments in the name of Mr. Abdul Ghani. 
Bui Mr. Abdul Ghani is not here. Mr. Chordia 
may move his amendments now. 

SHRI V. M. CHORDIA (Madhya Pradesh) :    
Madam, I beg to move: 

1. "That   at  the  end  of  the  motion 
Ihe following be added, namely :— 

"and having considered the same, this 
House is of opinion that the whole of 
India should be treated as a single unit 
for food distribution and supply and all 
the food zones should be abolished'. 

2. "That at the end of the   motion 
the following be added, namely :— 

'and having considered the same, this 
House is of opinion that arrangements 
should be made to make foodgrains 
available at reasonable prices in those 
areas where State Governments have 
arbitrarily procured foodgrains from the 
farmers in the name of levy and 
monopoly purchase'." 

3. "That  at  the  end  of the motion 
the following be added, namely :— 

'and having considered the same, this 
House is of opinion that the importance 
of irrigation schemes should be realised 
and top priority should be given to them 
in order to make India self-sufficient in 
the matter of foodgrains'." 

4. "That  at  the end of the motion 
the following be added, namely :— 

'and having considered the same, this 
House is of opinion that Government 
should give up the policy of making huge 
profits on fertilizers and that, instead, 
make available to the farmers fertilizers 
at subsidised low prices'." 
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[Shri V. M. Chordia] 
5. "That at the end  of the motion 

the following be added, namely:— 
'and having considered the same, this 
House is of opinion that corruption and 
favouritism and, in particular, the 
lassitude prevailing in the agricultural 
research institutes should be removed and 
they should he made more efficient and 
useful'." 

6. "That  at  the  end  of  the motion 
the following be added, namely :— 

•and having considered the same, this 
House is of opinion that the support price 
proposed by Government should be 
determined after taking into 
consideration tlie income and 
expenditure relating to the production 
from marginal land, and the prices should 
be so fixed as not to attract the farmers to 
produce other commercial crops'." 
7. "That at the end of the   motion 

the following be added, namely :— 
'and having considered the same, this 

House is of opinion that steps should be. 
taken for devising and manufacturing 
machinery necessary for agricultural 
purposes in small fields'." 

8. "That at the end of the    motion 
the following be added, namely :— 

'and having considered the same, this 
House is of opinion that the recovery 
from the farmers of minimum monthly 
charges for electricity used for pumping 
sets should be stopped, and arrangements 
should be made for the recovery of only 
the actual expenses'." 

9. "That at the end of the    motion 
the following be added, namely :— 

'and having considered the same, this 
House is of opinion that the manufacture 
of pumping sets required for irrigation 
purposes should be encouraged'." 

10. "That at  the end of the motion 
the following be added, namely :— 

'and having considered the same, this 
House is of opinion that arrange- 

ments should be made to provide io 
farmers power connections for running 
electric pumping sets'." 

11. "That at the end of the motion 
the following be added, namely :— 

'and having considered the Same, this 
House is of opinion that concrete steps 
should be taken to relieving the farmer 
from mental worries and indebtedness'." 

12. "That at the  end of the motion 
the following be added, namely :— 

'and having considered the same, this 
House is of opinion that the Ministries of 
Agriculture in the States should be under 
the direct change of Chief Ministers or 
Senior Ministers'." 

The questions were  proposed. 

SHRI ANAND CHAND (Bihar) : Madam 
Deputy Chairman, the Motion was one for 
consideration of the food "situation in the 
country, but my hon. friend has taken most of 
the time in emphasising the difficulties or the 
shortfalls which in his opinion, the country 
and the cultivators are facing because of the 
promulgation of Single State Food Zones. I 
should have thought that in a discussion of 
this kind he would have brought the whole 
policy of food production, distribution and 
imports into the orbit of this discussion so that 
the House would have had the chance to 
debate the problem as a whole. Anyway, since 
he has chosen only to point out certain defects 
which, according to him, are standing in the 
way of distribution, I would try, within the 
limited time at my disposal, to put before the 
House the other side of the picture. 

Shri Vajpayee has been at pains to explain 
that, in his view, there is no paucity of 
foodgrains as such in the country, but there is 
maldistribution. 

SHRI \TAL BIHARI VAJPAYEE : I quoted 
the Prime Minister. I did not say anything like 
that. 

SHRI ANAND CHAND :    That was the . 
impression that I at least got. 

SHRI ATAL BIHARI    VAJPAYEE :    A 
wrong impression. 
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Stall ANAND CHAND: In my opinii n it is 
not so. We are facing a serious shortage of 
food in this country. The question is not one 
of only distribution. The question is also one 
of increased production. The 'figures that have 
been given in 'the Review of the Food 
Situation' from which he quoted, make it 
absolutely clear that the food deficit last year 
was to the extent of about 7 million tonnes. 
And this year it is going to rise to the tune of 
12 to 14 million tonnes. Now, Madam Depuiy 
Chairman, although from the chart of 
distribution one can say that the average per 
capita availability of food might he about 13 
ounces, which is supposed to be the basic 
minimum under these circumstances, We must 
not forget but we must always bear in mind 
this factor, that m India nnlikc in oiher 
countries, we have not got supplementary 
foods like eggs and milk, to supplement these 
cereals. Therefore, the intake of 13 ounces 
which it the present moment is the food 
supplied to us, is not enough in this country 
without the subsidiary foods being available il 
cheap and economic rates, to keep body 
moving or to produce the calories that go into 
working the human body for >4 hours. 

Shri Vajpayee has been at pains to explain, 
and I myself had some doubts whit h I 
expressed the other day when speaking on the 
motion of Thanks to the President's Address, 
that with the food zones as they are now, 
where practically every Slate is cordoned off 
into one food zone, there is restriction on the 
movement of foodgrains from one State to 
another and that we are not, in my opinion, 
adopting a national policy so far as food is 
concerned. That was my view, and that 
remains so, to a eertain extent. But when we 
look, at it in ihe present context of things we 
must not forget, what would be the result if the 
food zenes were abolished altogether and 
immediately. One effect, to my mind, would 
be increase of prices all round. Shri Vajpayee 
was at pains to explain that prices would fall 
or tend to fall, because in tain areas at the 
present moment food is available, foodgrains 
are available. He s:iid gram gr was available 
in Punjab, that it was surplus, but they were 
not selling it because they want higher rates. 
On ihe other  hand  he  says  if  the  movement  
of 

foodgrains is made free in ihe country anil if it 
is in the hands of the private trade then the 
prices of foodgrains would fall. These two 
things are not complementary to each other. If 
today there is hoarding because they want 
higher prices then if the food zones tire 
removed tomorrow, then there will be 
profiteerine on a large scale. The prices will 
not go down. My hon. friend also made th; 
point that so far as some particular areas are 
concerned, the availability of foodgrains is 
there, but the purchase machinery is not there. 
I may respectfully point out that there is this 
purchase machinery in the States. There is also 
this Corporation which has been established by 
the Centre. But at fb* present moment paucity 
of foodgrains is there. In the end he very 
rightly pointed out that he wanted distribution 
plus the purchase of foodgrains in this country 
and that the matter should be taken over by the 
Union Government. So far so good. But this 
poses two very important problems. One is the 
problem of finance and the other is the 
administrative problem. Wherefrom is the 
centre to produce the tremendous finance that 
would be required if you want the foodgrains 
in each of the surplus States and in each 
surplus area, to be procured and sold by the 
Union Government ? Secondly, is there going 
to be a duplicate machinery of administration 
so that this procurement may be effected in 
each Sate ? Agriculture is—and rightly so— 
today a State subject. In this direction the 
Centre or the Union Government has to work 
with the utmost cooperation of the States and 
this can only be done if th;re is harmony and 
not disharmony between the Food and 
Agriculture Ministry at the Centre and the 
Ministries in the States. Therefore, to a very 
large extent, we have to depend upon the 
administrative machinery which is at present 
functioning in the States so far as procurement 
and distribution of foodgrains are concerned 
Of course, the movement of foodgrains from 
one area to another is there. Those areas which 
are happily today surplus in foodgrains are 
sending their foodgrains io the deficit areas. 
When there was scarcity of rice in Kerala, the 
adjacent States in the Southern zone came to 
its aid and rice was moved. There is no 
question of this not being done. The position is 
this. If these food zones are abolished all at 
once, then  it  will   be  just  losening    the  
flood- 
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[Shri Anand Chand] gates and the prices 
will go up all round and there wiH be no 
stopping ihem. 

Madam Deputy Chairman, with your 
permission I will mention certain points which 
ray hon. friend did not mention but which I 
think are pertinent to the debate which is now 
going on in this House. It is true that food 
production in this country has not been up to 
what it was anticipated. The First Plan had a 
certain target The Second Plan had ti certain 
target and the Third Plan, of course, has a 
target which is higher than that of the Second 
Plan. We must remember that when we 
msntion these targets that are there in our 
Plans, the targets tbat are mentioned are the 
potential targets. In other words, when we state 
that by the end of the Second Five-Year Plan, 
the potential target would be something like 92 
or 95 million tonnes, it did not mean ihat 95 
million tonnes would be produced in the 
country. The potential target meant that given 
all the facilities in ths matter of manures, in the 
matter of seeds and in ihe matter of human 
effort, it would be possible to produce 95 
million tonnes at the end of the Third Five 
Year Plan. And along with those important 
incumbents that I have mentioned there is one 
more very necessary incumbent, namely timely 
rains m the country. Ths monsoon in India has 
always been erratic. Last year, of course. it had 
been more erratic than in any year perhaps in 
living memory. It has always been erratic and 
it is to supplement that deficiency that the 
Union Government and the State Governments 
under these Five Year Plans have launched 
upon large-scale, major, medium and minor 
irrigations. Tn certain fields, of course, we 
have met with success. Take for instance 
minor irrigation. In the First Five Year Plan the 
target was 11.2 million acres, and th.-actual 
achievement was somewhere to the lune of 9 
million acres. In the Second Plan the target 
was 9 million acres nnd it was achieved fully. 
In the Third Five Year Plan the target for 
minor irrigation is 12.8 million acres and the 
achievements are expected to come to round 
about 13.1 million acres. So. we cannot just 
say offhand that nothing has been done so far 
as this particular prob'em is concerned. Let us 
see where then these shortfalls lie, why we  
have  not been  abls    to  achieve    the 

approximate potential which we aimed ht. If 
we gc into ths question a little more deeply, we 
will find that it has really been the fertilisers, 
which have brought us down, which have 
brought down the production of food in this 
country. Madam, regarding fertilisers the 
question can be asked, whsn it was estimated 
that the planned capacity would be something 
like six lakh tonnes, why has production been 
only to the extent of four lakh tonnes ? There 
again, it is a question of continuing the 
process. I think we forget that in this or any 
planning, when we put in a certain date, when 
we put in certain finances, there are certain 
other aspects also to be considered. Take, for 
example, electricity. Whsn we say that a 
particular project is going to yield two million 
Kw. of elec-ricity, it does not follow that it is 
produced in tbat particular year. Sometimes it 
is achieved in another year following or in the 
following years, or ths following couple of 
years but the yield is achieved rally and 
certainly. In the same way, in respect of 
fertilisers, when the capacity was aimed at six 
lakh tonnes the idea was that it would be 
produced purely by State enterprise. It could 
not be done and the private sector also did not 
take thia up because the profit was not much. 
That is the reason why now the private sector 
has been introduced into the question of 
production of fertilisers. I know there has been 
a lot of criticism about it. The Prime Minister 
today answers it and she said that to a certain 
extent it might be cheaper for people from 
outside coming and putting up this thing. It is a 
healthy thing also because if Government by 
itself is not able to produce then at least if a 
factory situated here produces fertilisers in this 
country, we will not have to drain away our 
meagre foreign exchange resources to import 
these fertilisers from outside, an import which 
is a big drain on our economy. So, I hops thali 
in the days that lie ahead, in the years that lie 
ahead this lag will be made up anj wi!h 
increased fertiliser production. the production 
of food per acre will rise. This is the only way 
in which we can meet the present food crisis in 
the country. 

One word more before I resume my seat. 
There is a programme for the installation of 
wells, I believe something like a hundred 
thousand wells electrically operated 



 

are going Io be put up, which would irrigate 
another three million acres. There is a problem 
before the Government for the revival of the 
Krishak Samaj, the Cultivator's Forum that 
were in existence. I know that they have been 
dormant in certain areas. It was a good idea 
but it was allowed to remain dormant. I hope 
the Food Minister will take more interest in it 
now that he is closely associated with il to 
revive it. There is the problem of the Young 
Farmer's Association which, I believe will be 
able to help and then there is the idea of the 
Tonnage Clubs where every farmer who is 
able to produce a certain amount of foodgrains 
per acre which exceeds a certain tonnage can 
become a member thereby developing 
discourse and intercourse between each other 
pool the knowledge in this particular respect. 
This would help production to a large extent. 
All these things will, of course, take time. The 
basic question is: time being short what haa to 
be done to meet the deficit which we are 
facing? I think the Government could not have 
done otherwise than what it has done, one, it 
has to emphasise greater production per acre 
•ind two, take in imports from wherever they 
are available. It is not a question of begging, as 
the Prime Minister said. This is a question of 
bare necessity, this is a question of 
interdependence. Therefore, I hope that in the 
times to come we will solve the problem to the 
satisfaction of the people of India. 

Thank  you. 

SHRI DAHYABHAI V. PATEL (Gujarat) : 
Madam, I think the House will be grateful to 
our friend. Shri Vajpayee, for focussing the 
atiention of the House and of this country on 
this problem. In fact, this is a problem which 
has been with u since independence. One 
wonders why this country which, before 
partition, in the British. Empire used to feed 
the Empire, was the granary of the Empire, 
has become a country that should beg for food 
every time. This is the achievement after 
eighteen year's. Even the late Prime Minister, 
Pandit Nehru, warned the country more than 
once and his planners that if we failed on the 
food front, our Plans would be nowhere. It 
seems his warnings were not heeded  to  Or  
sufficient  attention  was   not 

paid to the warnings. And, why ? There is ly u 
section of opinion, more than, a section a 
class, which has developed a interest in 
controls. They want controls over everything. 
Even though this policy of controls has been 
tried and has been given up because of its 
failure, whenever there is a shortage, failure of 
rains. they want controls imposed again. A 
vested interest has developed for this type of 
controls, whether it is a control on sale or 
zonal restriction or anything. My hon. friend, 
Mr. Vajpayee, rightly pointed out the greed of 
the State Governments to make money from 
another State Government, the greed of a State 
which takes advantage of the circumstances of 
a deficit State and charges more. This can only 
happen when we have these restrictions, zonal 
restric tions as well as restrictions on sale and 
purchase. The Government machinery is 
always slow and faulty. We were hoping that 
the Food Minister, after he took charge, after 
he had talked with the Party Leaders. I think it 
was in July or so last year, would bring in a 
new outlook and would tackle the problem 
with a little more imagination and in a new 
way. Unfortunately, his task has been made 
more difficult because of the drought that we 
are suffering from but is it only drought? Is the 
Food Minister not a prisoner of his ideas, of a 
machinery, of a doctrine and of people who 
want to follow such doctrines, because of 
which he is not able to change tha situation ? 
Looking at the papers, Madam, one feels very 
sorry. The other day I was looking at a paper 
while I was going to Madras in the plane I was 
given "The Free Press Journal" and there is a 
small news item there. One should be grateful 
to the countries that have come forward to 
help us but what about us, what are we doing 
when we have come to this stage, when we are 
begging in this condition before the whole 
world ? Italy's National Television and 
individual aewspapers have collected about 
6,000 lire, that is Rs. 4.7 crores of rupees, to 
help India solve her food problem. The 
independent news paper "La Stempa" said that 
it had sent three plane loads of food to India 
and twelve more would follow. From the 
Vatican City, His Holiness the Pope will on 
Sunday send twenty-two lorries destined for 
India with food supplies. VVe ate grateful to 
His Holiness in that he has come forward in 
the time of our need to 
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help us but where does it put our country ? 
From Oslo, Norway, to-day the news item 
says that Oslo has decided to grant 2.5 million 
kroner, that is about Rs. 1,700,000 worth 
immediately of famine relief to India. This is 
a Government announcement.    , 

Where are we ? We are like beggars 
standing before the whole world. 

SHR! P. K. KUMARAN (Andhra Pradsh) : 
Shame. 

SHRI N. SRI RAMA REDDY (Mysore): 
Not at all. 

SHRI P. K. KUMARAN : Very good; you 
go in for it. 

SHRI DAHYABHA1 V. PATEL : This is the 
beginning. The whole world is doing it. It 
makes lis feel ashamed that we are unable to 
manage our affairs properly and why ? Have 
not other countries managed their affairs 
properly ? Have not other countries improved 
their agriculture 7 Have not countries which 
had a backward agriculture become the most 
productive and have they not started earning 
foreign exchange out of their export of rice, 
out of their export of food ? Why don't we 
learn from them Madam 7 It is this obstinacy 
that is coming in the way and I was hoping 
that the new Food Minister would be able to 
give a new look to this situation and change. 
We may perhaps have a little more patience 
and sympathy with him to help him to tide 
over the difficulty but the patience of the 
people cannot be tried indefinitely. The Food 
Minister and the CongTess Government had 
better remember that the French Revolution 
came out ef a situation of starvation of the 
poor people. There was wine flowing, there 
was food flowing, there were dances, there 
were poets and writers, in Paris. Paris was 
very affluent but when the people did not have 
food, came the French Revolution. So this 
Government had better take a lesson. This 
morning we had the Prime Minister's speech 
and all that we got was this: 

Ma
dam, this country has been bled white in 
taxation for building river valley projects. 
How many of them are producing what  they  
were supposed to 7    Are they 

giving us enough water and irrigation ? And it 
is the greed of the State Ministers to collect 
heavy water charges that comes in the way of 
agriculturists. All this should be scrapped. The 
agriculturists, the smell agriculturists should 
be given encouragement. He should be given 
advice because the bulk of our agriculturists is 
not sufficiently literate. I hear sometimes in 
the evening the radio giving hints as to what 
to do. 1 do not know how many of the poor 
agriculturists ever listen, whether they have 
the radio nnd whether they have the time to 
listen. I know the Congress election 
machinery is being spread all over to the 
villages and at the time when the agriculturists 
are at home their propaganda is spread 
through the radio and at the time when the 
poor agriculturists are in the field this sort of 
hints to the agriculturists are being sent. Who 
hears it and how does it help the poor 
agriculturists 7 It does not because the basic 
idea is not to help the agriculturist. 

Madam, this morning there was my calling 
attention notice about the Narmada Valley 
project, and how the Minister dodged the 
question. We will be patient with the new 
Minister; perhaps he has not found his feet. 
But why was Dr. K. L. Rao hiding behind 
when he has been in the know of things ? Two 
years ago he came to Gujarat to meet the 
Chief Minister. At that time Dr. livaraj Mehta 
was in charge. He met the members of the 
legislature and he assured us that the Narmada 
scheme will be taken in hand early. It was at 
that time that I pointed out to him that just 
before the first elections the Government of 
India promised Gujurat the Tapti scheme and 
before the second electron the Mahi project. 
And both of them are still hanging fire, 
undone and incomplete. Now that the next 
election is ahead they have come up with this 
Narmada scheme. Madam, the Narmada 
scheme has a history behind it and few 
Members would know it. A retired engineer of 
the Central Provinces Government under the 
British regime—Mr. Wadia. I think was his 
name—had prepared a scheme. He went round 
from door to door to everyone of the new 
Congress Ministers after the new Congress 
Government was formed and explained to 
them that this was the one scheme that could 
give an immediate return and the largest 
benefits to this country not only for agriculture 
but 
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also for development. The Narmada rh Br 
would become navigable right up to Jub-
hulpore. You will get a quantity of electric 
power that you will not be able to use for 
years; you will get enough power to develop 
the aluminium resources in the valley and 
what not. But the Congress Ministers would 
not look at it. The matter was bungled and the 
scheme was put into the cold storage because 
each one of the Provincial Governments 
wanted their own pet schemes and no; one 
benefiting everybody. Here Dr. K. L. Rao is 
faced with the same problem. Every State 
wants to put a spoke in the wheel and some of 
them—I am sorry to say—like the dog in the 
manger. The Maharashtra Government has the 
least land to lose in this Narmada scheme; yet 
they must also put a spoke in the wheel apart 
from Madhya Pradesh which loses a large 
amount of agricultural land. This is a matter 
that can be settled with Gujarat. If one State 
loses a couple of acres of good agricultural 
land, the river valley project gives you lakhs 
and lakhs of additional acres for cultivation. 
What is the Central Government doing ? Will 
they just go on sitting idly and watching the 
situation ? At this rate they will never be able 
to solve the food problem. It is necessary that 
the matter should be pursued with a new spirit 
and schemes of this type which will' give us 
more food quickly should be taken in hand and 
implemented fast. The many schemes that 
have been hanging half done should be 
completed. Instead of planning more'and 
trying to put in more money in new schemes, 
if the schemes that are already in hand are 
completed, Madarn, there will be great relief 
in the matter of food production. 

It is quite true, Madam, that encroachment 
has been made on the land available for food 
production by cash crops but ihere is plenty of 
land in this country yet, even with all this 
development. In Bihar, there is plenty of land. 
On some of the rivers I know of enterprising 
farmers who have gone and settled on land 
because there the rule is, a man who is able to 
show that he has been cultivating the land for 
two years ond paying revenue becomes the 
owner. After the abolition of the zamindari 
this rule bas been put in; only the people do 
not know it sufficienlty. If a thing like this was 
known to the people, if the refugees or people 
who are displaced 

from elsewhere were told of this, I am sure 
Unit lots of people would go and settle down 
there because a large portion of the land there 
is on the rivers where water comes from the 
Himalayas and water is available all the time. 
Does our Govern ment try to do anything 
about it ? Has the Government tried to attract 
people, agriculturists, to go and settle down 
there and grow food ? At one time there was a 
talk that the food portfolio of the States should 
be held by the Chief Ministers. But the Chief 
Ministers are interested in much more power, 
in much more manoeuvring and having a say 
in all matters and telling Members of 
Parliament of their States where they should 
vote and where they should not, whether they 
would be given tickets next time or not, and 
how they should behave instead of 
concentrating their attention on the production 
of good. That is the reason why we are going 
down every day. Madam, it is a sad story that 
so many years after freedom the State Gov-
ernments have to resort to firing on people 
who are asking for food, that a little bov 
should lose his life because he was in a crowd 
that was asking for food. That shows the 
extent to which the callousness of this 
Government goes. There can be no ice for this 
callousness. It is utter incompetence, utter 
neglect and indifference to the needs oF the 
people. As long as they get the vote every five 
years, they do not care. 

That is the attitude of the Government and 
that is what needs to be changed. While I 
personally would like free enterprise to 
flourish, a free peasant to flourish, I would not 
be opposed to the Government directing a 
peasant, telling him what to do, if he is told 
efficiently, if he is told what to do in time. 
That would help us to solve our food problem. 
But we have not got an efficient machinery to 
educate the farmer. We blindly copied an idea 
of giving land to the tiller. After having given 
him land, the poor peasant does not know what 
to do. So, he produces what he can, even 
though he could produce much more from the 
same piece of Iand if he was told how to do it, 
if he was told what to do and when, if better 
seed was available and if fertilisers were 
available. This is what the Government should 
do. It is doing very badly in all these respects 
and that is why we have this situation when, 
after so many 
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years of freedom, we have to use bullets on 
our people who ask for food, when we have, 
to go with a begging bowl all over the world. 
India is the biggest beggar in the world. 
Everything you want. So far it was only 
money. From this year it is b:gging for food. 
What a shame to the country ? 

SHRI N. SRI RAMA REDDY: Madam 
Deputy Chairman, I heard with great 
earnestness the two great speeches made from 
that side of the House on the food problem of 
the country. They also admit that this is a very 
grave crisis so far as the food problem in this 
country is concerned. We are facing a mighty 
crisis and how to get over the crisis ought to 
have been the approach of our two friends, 
instead of capitalising on the situation for 
political purposes. 

Now, my good friend, Mr. Dahyabhai Patel, 
for whose birth and blood I have got great 
respect but not for any of his politics, has been 
proclaiming from this House that India has 
been reduced to a state of beggary so far as 
food is concerned. India, he says, is the biggest 
beggar for food. And he was also pointing out 
the various countries which have made their 
contribution by giving relief to the famine-
stricken people of India. He was also 
acknowledging with thanks and with gratitude 
the various forms of help that was sent to us, 
but at the same time he was accusing that India 
has become a bsggar today. How can he 
reconcile these two stands of his ? I would like 
to know it. Was he telling it. .   .   . 

SHRI LOKANATH MISRA (Orissa): It is 
difficulty in understanding. 

SHRI N. SRI RAMA REDDY: Except that it 
was for political purposes, these two stands of 
his cannot be reconciled. He was grateful for 
the help rendered by those people and at the 
same time he was condemning the 
Government of India.   .   .   . 

SHRI LOKANATH MISRA: The point is. 
the only difference is some difficulty in the 
understanding of the hon. Member. 

THE DEPUTY CHAIRMAN : What do 
you want? 

SHRI LOKANATH MISRA: I would 
explain it to him. I am only acknowledging it- 

(Interruptions) 

SHRI N. SRI RAMA REDDY: This stand is no 
good. Capitalising on a grave crisis for 
political purposes is absolutely no good. Does 
he or does he not know that there has been a 
devastating failure of rains this year causing 
the greatest havo-on food production .   .   . 

SHRI LOKANATH MISRA : And who is 
responsible for it ? 

SHRI N. SRI RAMA REDDY ... in a 
century. For rain, not you and not I, it is all a 
mystery of the sky. 

SHRI LOKANATH MISRA: Irrespective of 
your Five Year Plans in the past eighteen 
years ? 
SHRI N.  SRI  RAMA  REDDY:    In a 

century such a great failure has not occurred. 
Does not my friend realise that in a century,    
for the first time, such a great havoc, natural 
calamity,    has occurred in this eountry on 
account of the failure of rains? This is 
recognised bv all. not only in this country. I 
would like to know wheher  our    hon.  
Member.  Mr.  Dahyabhai Patel,  does not  have  
the  patience  to be here.      I would like to quote   
from    the authority    of    the Food and 
Agricultural Organisation    about what the 
situation is. It is not only in India. There has 
been a great failure in Australia. There has been 
a great failure in New Zealand, in Africa, in 
Europe and everywhere else. The whole earth 
probably has moved on to a situation or belt    
where    rainlessness prevails  this year. I do not 
know and I cannot explain it. The situation is 
that  everywhere  there has  been   failure of 
rains.  (Interruption). Please do not disturb me. I 
will quote from here  and  let my friend  
opposite  note  it. From 1934 to  1938 Latin 
America had a surplus of nine million tonnes 
every year. During 1960 all the surplus was 
wiped out and today they are in a great deficit. I 
am quoting from the FAO and it is not mine. 
Similarly,     during   1934-38,  East  Europe, 
including the USSR, had a surplus of five 
million tonnes. During 1960 the USSR and other 
East European  countries are deficit to the extent 
of 14 million tonnes of food. Will you say the 
same thing to those countries ? Do you think 
that only on account of the Governments of 
those countries such a situation has arisen ? 

SHRJ  LOKANATH   MISRA:    That    i not 
capitalising ? 



 

SHRI N. SRI RAMA REDDY : During 
1934-38 in Ash there was a surplus of two 
million lonnes. In 1960 the deficit in Asia was 
16 million tonnes and in 1966 the deficit is 30 
million tonnes. Similarly, the situation in 
Africa is not any better. Therefore, it is an 
extraordinary calamity tha; we have been 
called upon to face and my hon. friends on the 
Opposition Benches should, give thei-r co-
operation to solve this grave problem. 

My good friends. Mr. Vajpayee and Mr. 
Patel, have been saying that there had bean 
shooing when the people had been asking for 
food, that this Government had been 
answering them with lathis and bullets. Far 
from the truth. Of course. I very much regret 
that a boy of ten years died on account of 
firing. Do you mean to say that if the intention 
of the Government was to answer hunger-
marches with bullets, a boy of ten would have 
been aimed at to be killed? 

SHRI LOKANATH MISRA: They want to 
reduce the population. 

SHRI N. SRI RAMA REDDY: Certainly this 
is belied. Probably it is for other reasons. I do 
not know. I am not well posted. Probably Mr. 
Subramanian! will be abl? to speak well on the 
matter, but my veiy common sense tells me 
that a boy of ten years could not have been the 
target of attack by ihe Government in respect 
of hunger-marchers. The people would have 
been dealt with in a much better way, if only it 
was not for reasons other than answering 
hunger-marchers with bullets und lathis. 
Please, for heavens' sake do not make such 
ungenerous remarks. Please co-operate and let 
us see how many countries face this situation. 
More than half of India is facing this situation 
and has been affected by drought. The result is 
that production has fallen down tremendously. 
Mr. Vajpayee was talking to tis, but let us 
estimate what the shortfall in food production 
is. What is the food budget ? He himself did 
not say it. I would like to tell him that last year 
we produced 88.5 million tonnes of food. On 
top of it we imported 7 million tonnes of food-
grains. All this was consumed by the people. 
Last year nearly 96 million tonnes of food was 
consumed. This year we have hardly produced 
76 million tonnes, according to the estimates. 
That means 20 million 

tonnes is the shortfall this year, on account of 
the drought conditions prevailing in the 
country, not only in this couniry but also in 
other countries. 

SHRI ATAL BIHARI VAJPAYEE: Even 
the Minister does not claim a shortfall of 20 
million tonnes. 

SHRI P. K. KUMARAN: Even the Minister 
does not say so. 

SHRI N. SRI RAMA REDDY: It is all 
based on facts and figures. Anybody can 
justify these facts land figures. Thsse are not 
myths that I am quoting. Of course. I am very 
glad that attempts are being made to cope with 
the situation arising out of the shortfall of 20 
million tonnes of food. The other countries 
have been good enough to share with us our 
great short-fall this year, and probably 10 mil-
lion to 12 million tonnes of foodgrains he is 
going to import. For another 10 million tonnes 
he has got programmes. I do not know if my 
good friends have seen this book. He has 
programmes for producing high-yielding 
varieties of foodgrains. This book has been 
placed with us. Lands to the extent of 4.5 
million acres are proposed to be brought under 
various hybrid varieties of crops like Taichung 
Native 1, Tainan3, hybrid maize, hybrid jowar, 
hybrid bajra, etc. All these are high-yielding 
varieties. I am absolutely certain that a great 
innovation has been brought into agriculture. 
The capacity of these hybrid varieties is 
enormously great. They give three or four 
times more yield per acre. I am sure that with 
the introduction of these varieties we will be 
able to step up our production. Another 
probably 10 million tonnes of foodgrains are. 
going to be produced by this scheme. This is a 
new technology that has come into our coun-
try. It is spreading like wild fire. Every farmer 
is taking to it. In place of only 5 or 6 quintals 
of bajra or 3 or 4 quintals of maize yields 
today, it will yield up to 40 quintals. Such 
programmes are being taken in hand. After all 
in a country where there are 65 million 
farmers, you cannot educate them overnight. 
You cannot revolutionise them overnight. You 
cannot do that. Probably you will only create 
trouble by that. But it is a question of taking to 
new ways of technology, and it takes time. But 
I sm very happy that in spite of the fact that 
there have been trouble creators in our country 
mainly for 
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politics and not at ali ia the service of 
agriculture, in spite of that, I am absolutely 
certain that people are going to take to this new 
method, and we are going to solve this 
problem. I am saying this because of my own 
personal experience. I have taken to the 
production of hybrid maize and it has come up 
exceedingly well. Today I have received a 
letter saying that the District Collector came 
and saw my farm along with nearly two 
hundred people and they felt so happy to see 
an enormously good crop within only 30 or 40 
days. The innovation itsel is a recent one. Five 
years before this was not known. It is now 
spreading I am sure it is going to save us. This 
is a challenge. Really the crisis is a challenge 
and we are going to face it. We are going to 
see an enormously good crop within 
successful. This is a challenge opportunity to 
educate the people, to make people take to new 
methods of agriculture and see that the country 
is self-sufficient. We should; not be getting 
defeatist, we must not develop cold feet we 
must be courageous. I am sure if only my 
friends give up these politics and concentrate 
on food instead of simply criticising, night and 
day, things will be all right. What an 
ungenerous statement has been made by my 
friend. Mr. Vajpayee, when he said that the 
Food Minister in order to make his own 
opinion prevail appoints experts of his own 
class or his own relatives, and that he makes 
them say what he has in his mind. 

SHRr ATAL BIHARI VAIPAYEE: I did 
not say anything like that. What I said was 
that if the experts do belong to the Ministry of 
Food and Agriculture, they 
are likely to be influenced by the view of the 
Minister. I did not say that he has appointed 
his relatives. The hon. Member did not 
understand me. 

SHRI N. SRI RAMA REDDY : Anyway at 
least I am very happy for the correction. 

SHRI ATAL BIHARI VAJPAYEE: He 
should correct himself. He did not follow my 
speech. 

SHRI N. SRI RAMA REDDY : I have 
taken, the English translation here. I am 
saying this after following the English 
translation. You may accuse me that I do not 
know Hindi. Anyway I am happy, ir 

is ungenerous to say that. He is as much a 
patriot as you ore. We want solutions to the 
problems of the country, not political slogans. 
That is why such ungenerous statements 
should not be made. We are all after one 
problem, that is, to make this country self-
sufficient in food, and that shall be our aim 
instead of trying to pick holes and doing every 
sort of thing. That is not generous. 

SHRI ATAL BIHARI VAJPAYEE: What a 
tragedy he is the Secretary of the Congress 
Parliamentary Party. 

SHRI N,. SRI RAMA REDDY: That has not 
made me any less patriotic than anybody in 
this country or in this House. 

Madam, agriculture is a slow process, 
everybody knows it. In this country parti-
cularly out of 340 million acres of sown area 
250 million or 260 million acres entirely 
depend upon rainfall. If the rainfall fails. Mr. 
Vajpayee or Mr. Dahyabhai Patel has to 
complain only against God ind not against Mr. 
Subramanian!. Please pray for better rains and 
the problem will be solved. Anyway, efforts 
are being made in other directions also. In 
spite of that I would like to earnestly appeal to 
the Food Minister that the Indo-Gangetic plain 
can feed the entire nation; there is an ocean 
buried under the soil of the Indo-Gangetic 
plain. One tubewcll could irrigate thousands of 
acres. Therefore, the solution of the 
agricultural problem of this country is to go 
into this question and get the Ganga from 
under the soil. There is plenty of Ganga water 
under the soil. Please make an attempt and 
give 1 lakh of tubewells to U.P., 1 lakh to 
Bengal, another lakh to Bihar and another lakh 
to Punjab. In tbe entire Indo-Gangetic plain 
there is such a huge quantity of water and I 
know it. Therefore, if you take out the Padala 
Ganga, you are sure to solve this problem of 
agriculture. After ten years there will not be 
any more problem. We are not going to 
depend upon the skies any more, because there 
is plenty of Ganga water under the soil. 

SHRI JOSEPH MATHEN (Kerala): He is 
talking of Padala Ganga. Who will be 
Bhagirath ? 

SHRI N. SRI RAMA REDDY: I suppose I 
am not raising very many controversies, but 
all the same I would like to 
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point out to the hon. (Food Minister that I am 
not happy with regard to the efforts that are 
being made for internal procurement, though 
his efforts for procurement from outside the 
country has been an enormous success. I 
would take this opportunity of offering my 
grateful thanks to all those countries that have 
responded to our call in this hour of great 
crisis. Those countries are helping us in a 
"very big way. I am very grateful for that, but 
I would like to tell my friend, Mr. 
Subramanian! that with the efforts that are 
being made to make an effective internal 
procurement 1 am not quite satisfied. The 
procurement has been very lethargic. It has not 
been as satisfactory as it ought to have beth 
Therefore the tempo of internal procurement 
must be increased. Further there is a snag. As 
was pointed out—Mr. Vajpayee or Mr. Patel, I 
do not know which of them raised that topic—
the question of more control in the field of 
agriculture from the Centre is very important. 
It might be that the • Constitution provides 
that agriculture is a State subject and the 
Centre cannot do anything. But if there is any 
shortage indents for greater amount of food 
are simply thrown at the face of the Food 
Minister o'f the Government of India, and they 
think that is the responsibility of the Centre to 
supply them enough food.    Not  enough  
effort is  being made 

either for more production or  P.M.    
more procurement.     Therefore, I 

say that something has got to be 
done. So I have given notice of a Resolution 
that there should be an Expert Committee 
appointed to go into all these problems in an 
integrated way and see what can be done in 
the matter. 

They were complaining of the zonal res-
trictions. Without zonal restrictions, what 
would have been the fete of the country ? 
•Complete anarchy. It is possible now by 
making each State a zone, to identify the areat 
of shortfall and the areas of surplus and it is 
possible to make efforts to procure, to make 
effective procurements, in surplus areas and 
distribute in areas where foodgrains are 
needed. But if the whole country, the entire 
continent is thrown open as one zone, what is 
going to be the fate of the country? Even with 
State trading, even with zonal restrictions, my 
friend was M21RS/66— 5 

complaining of the disparity in prices from 
Punjab to U.P. from U.P. to Madras and from 
Madras to West Bengal. All these difficulties, 
whether they are right or wrong. 

PROF. M. B. LALL (Uttar Pradesh) : He 
was not pointing out the disparity in prices, he 
was pointing out the profiteering by the Stats 
Governments. 

SHRI N. SRI RAMA REDDY: Profiteering 
wherever it is, is bad. It has got to be 
condemned. I do not know whether the 
Government resorts to profiteering. It is rather 
difficult for me to believe that Government, in 
this hour of great crisis, takes to profiteering. 
It is enough if it saves 'JS from this situation. It 
is enough if it gives us some food to eat and 
saves the country. But if anybody says that the 
Government takes to profiteering, it is 
difficult for me to believe it. I do not have any 
figures. If you have any figures, please talk to 
the Food Minister. I am not going into details. 
He is the authority. 

(Interruptions) 

With regard to rationing, rationing is a 
must. Unfortunately this country has been 
called upon to face very many situations. We 
expected that the Himalayan mountains were 
going to give protection to this country for all 
time to come and unfortunately, the 
Himalayas had to be protected on account of 
the treacherous act of China. We expected that 
the farmer in the village was going to produce 
food and that food we could procure and 
distribute in the urban and non-agricultural 
areas and thus save the country. But it is the 
ryot and the small farmer in the village who 
are now required to be fed by Shri 
Subramanian!. 

THE DEPUTY CHAIRMAN : You have 
taken 20 minutes. 

SHRI N. SRI RAMA REDDY: This is the 
situation which we are facing and we shall try 
to solve it as best as we can. 

I would like to caution my friends not to 
cross the limits of decency in either trying in 
their attitude to capitalise on politics .   .   . 

SHRI ATAL BIHARI VAJPAYEE: He is 
talking nonsense. 

SHRI N. SRI RAMA REDDY: . . . for their 
political .  .   . 
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SHRI ATAL BIHARI VAJPAYEE: What is 
he talking? Who has crossed the limits of 
decency ? Perhaps, he does not know what 
decency means. 

THE DEPUTY CHAIRMAN: That remark 
was not called for and proper at this juncture. I 
do not think that you should reflect in that 
way. Nobody crossed the limits of decency. 

Shri Khandubhai Desai. 
SHRI KHANDUBHAI K. DESAI (Gujarat): 

Madam Deputy Chairman, particularly this 
year we are face to face with a difficult 
situation as far as food is concerned. I would 
not like to go into the detail about the neglect 
or what has been ignored during the last 
decade in the matter of food Und agriculture. 
The present Minister may not be wholly 
responsible for the difficulties which we are 
passing through. And I am afraid, because of 
past neglect, the food situation in the context 
of our agriculture, would have to be faced for 
nearly a decade more. 

At the outset, I would say that now we are 
passing through one of the worst limes as far 
as the food supply is concerned. Within a short 
time, Government must make up its mind 
regarding the food problem, in a long range 
way. The only year in which, I remember, we 
were out of difficulty was the year 1955. when 
the prices were low and we had to give price 
support. Then we became complacent and 
concentrated more on sophistication, on large 
industries, and other things. I do not mean to 
suggest for' a moment that we should not have 
gone in for industrialisation. But some of us 
often and on pointed out on the floor of this 
House to the Planning Commission and the 
planners that the development of agriculture 
and food and indusiry should go pari passu so 
that an imbalance is not created. Tlie present 
food difficulty is mostly due to this imbalance. 
And par'icularly this year we are facing 
Unfavourable • nature. Even if we are not 
faced with unfavourable nature, still the food 
difficulty would have been there. We have 
been importing from year to year more and 
more food from outside, from two million 
tonnes per year to nearly 10 to 12 million 
tonnes this year. Even last year when; ft was 
supposed to be a bumper crop and when the 
nature was so favour- 

able, we had to import seven million tonnes. It 
is not good. Nature, this time, has shaken us 
from our slumber, I think. Therefore, it is time 
now, when the Fouith Five Year Plan is still in 
the making, that more attention is paid to food 
and agriculture. 

The difficulties that the country is facing in 
regard to food and agriculture in all its aspects 
also jeopardise the industrial expansion which 
we have experienced during tbe last year. 
Most of the industries, us we know, are based 
on agriculture. Agriculture and industry go 
together and any improvement in agriculture 
will not only give us food but the improved 
methods and the opening of the mind of the 
peasantry will also give us better industrial 
raw materials. 
With little hesitation, I might also say that 

whoever was inspired by or thought of the food 
zones, has tendered the greatest disservice to the 
nation. But after this is done, I do not think it is 
wise for us today to criticise it' any further but 
we should see as to how best we can get out of 
the difficulty which is more or less man-made. 
It is very difficult to convince the people of the 
deficit area that they should get wheat or rice at 
nearly double the price at which it is available in 
the surplus area. | Let us see how this country in 
the matter of agriculture and industry is situated. 
Fortunately, for us every State has go; some 
surplus in one commodity or other. Some States 
have got surplus corn, some have got surplus 
cotton, some have got surplus oii-seeds, some 
have surplus coal, some have surplus jute and so 
on. Now, Keraia has got surplus export trade. 
Suppose this particular scheme of considering 
every surplus State as a sovereign State under 
the charge of a Chief Minister comes into being, 
what is going to happen to this country V It is 
bad. It will set in motion disintegration, to say 
the least. To say that every State should be self-
sufficient in food is to talk of the' impossible in 
away for the time being because land water and 
rains are not equally distributed. Some tend and 
some climate are entirely suitable for a 
particular type of crop, which is good for the 
nation. And, therefore, I will plead with the 
Goverment that sooner the zones are abolished 
the i bet'er it is for the country in every way. 

Then, Madam, I would like to s&y that the 
estimates of deficit in food and surplus 
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in food in state zones are also not correct. 
When a psychology of scarcity is created and 
different zones are created, it is but human for 
the Chief Ministers Und tbe Agriculture 
Ministers of those States to exaggerate their 
deficit. The surplus of the States is shown as 
less and the deficits are shown as more, and 
therefore, according to the figures that are 
made available to us, the deficit in the country 
as a whole is multiplied which again creates a 
vicious circle and creates a psychology 
whereby everybody goes on exaggerating. 

Then, Madam, let us understand that our 
country is a country of small peasants The 
Nagpur Resolution on paper has 
recommended co-operatives. 

SHRI P. N. SAPRU (Uttar Pradesh) : 
Cooperative farming. 

SHRI KHANDUBHAI K. DESAI: I am 
just coming to it. Now, Co-operative farming 
is a substitute for large-scale agricultural 
production, and we want to imitate, if we can, 
large-scale agriculture by tractors and what 
not by imitating what is happening in some of 
the countries of the new world like Brazil, 
Argentina. Canada, United States, etc. It is 
nearly ten years since we passed this 
Resolution, but we have not .bean able to see 
it through. The peasant is very much attached 
to his piece of land, whether it may be 5 acres 
or 10 acres. That does not mean that I am 
against co-operative farming. That is probably 
the best way. But idealism and practice differ. 
The peasantry would have to bj educated. Till 
than what is to be done ? You cannot wait as 
far as food is concerned. Therefore, some 
alternative also should be thought of, namely 
how to make the small peasant and the small 
farmer utilise ,the smaller instruments of 
production instead of abandoning the whole 
idea of co-operative farming. You have 
imported so many tractors, big tractors. They 
are lying idle, as I understand, for want of 
spare parts, and even, I am given to under-
stand, for want of good know-how and good 
techiiiciaris to work them. Anyway, it is no 
itse crying over spilt milk now when we have 
found that we have failed in so many aspects 
during the last ten years. Let us riot lomrhit 
that mistake again but plan agriculture in a 
way so as to yield more food.' 

Madam, I come from a peasant family. All 
my relatives are themselves peasants. Two or 
three of them I know particularly. They are 
able to produce on their land 2 to 2i times of 
what they produced earlier. So it is possible. It 
can be done. It is good that with the Food 
Ministry has been merged the Ministry of 
Community Development. I do not know why 
it was not thought of eariier. A lot of people, 
young-men, with some agricultural frame of 
mind, what are called village workers, had 
been vegetating all these ten years and 
wasting their time and money of the country. 
What the farmers require is rudimentary 
education, how to produce more. The village 
workers should not go on sermonizing them. 
There are progressive farmers who know their 
job, ond once the scheme is placed before 
them they take to it. 

Madam, we have been hearing a great deal 
about chemical fertilisers. Of course, chemical 
fertilisers is a must. I have no doubt in my 
mind about it. But at the same time organic 
manure in the form of millions of tons of 
cowdung or animal dung, that is being burnt, 
could have been saved. That could be done 
only by education. If green manure could be 
mixed up with chemical fertiliser according to 
the best technique it would be better; 
otherwise it is said that if chemical fertilisers 
alone are used without the proper admixture of 
organic manure or green manure, the land is 
spoiled. I do know-how, but that is what is 
being said by the agricultural experts. When I 
again suggest the saving of mil-ions of tonnes 
on organic manure, I had suggested it on the 
floor of this House about seven years back. 
There is no «se of again talking theoretically, 
because 'domestic Kitchens' is a continuous 
affairs, and domestic kitchens are increasing 
every day owing to the large increasing 
population. Now they have to be given a subs 
itute 'omestic fuel and I suggested about five 
years or seven years back that we.have got in 
this country large deposits of low grade coal. 
Now at least, it will be a good investment to 
make, and the investment should be made in 
turning the low grade coal into domestic fuel, 
soft coke as it is called, low carbonised coal as 
it is called, and the result will be that while 
producing low grade domestic fuel in the 
mines you will be creating various gases; you 
will be having  a  lot  of by-products also.     
All   that 
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[Shri Khandubhai K. Destai] 
would have been done then. I made an 
enquiry some time back in the Planning 
Commission as to what had been done 
about that proposal. I was informed that 
there were different opinions that some 
pilot plant was being thought of at the 
Central level. Now for food and agricul 
ture I think substitute domestic fuel also 
must go side by side, and the village people 
must be educated to use this soft coke for 
their kitchens. This is also a suggestion 
which some of us have made repeatedly on 
the floor of this House. But very little 
attention has been paid to it. As I said in 
the initial stage, let us riot be complacent 
and think that there will be good rains next 
year or the year after and that the food 
problem wiH be solved within five years. 
That way I am not a pessimist, but I must 
say that the food problem will be with us 
for nearly a decade because, even if the 
initial steps are taken immediately as on 
emergency, it will take quite a long time 
before the improved method of agriculture 
the improved utilisation of manure and the 
improved water facilities materialise, it 
will take quite e long time before you 
succeed in educating the ordinary peasant. 
Therefore, the agriculture of this country 
would have to be thought of indigenously, 
in the light of what suits us best. Some 
via media between what the Western coun 
tries have done, and wh'at countries like 
Japan are doing, some such via media, 
would have to be found out. We have got 
to remember that our agriculturists are 
very intelligent und are prepared to take on 
anything new and better. But what is lack 
ing is our determined will, a will to approach 
and educate them through the proper 
Community Project people. Community 
Project people have been created only for 
this very purpose, to educate the farmers. 
But I must say without fear of contradic 
tion that the Community Project organisa 
tion has become, in most of the villages, in 
the rural areas, the laughing stock of every 
body. ,. 

SHRI P. N. SAPRU : Quite true. 
Smu KHANDUBHAI K. DESAI: Now, 

under the able and efficient guidance of our 
young Food Minister this personnel, which is 
in a large number, for the time being 
unwanted, will be utilised very properly. If 
properly utilised, they can give fillip to 
agriculture. 

(Time bell rings.) 
Five minutes more please. 
THE DEPUTY CHAIRMAN : You have 

taken over twenty minutes. 
THE MINISTER OF FOOD AGRI-

CULTURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI C. 
SUBRAMANIUM) :  He is a senior Member. 

SHRI KHANDUBHAI K. DESAI: Only two 
minutes more, and I have done. 

SHRI C. SUBRAMANIAM: Five minutes. 
SHRI KHANDUBHAI K. DESAI: I have 

placed before this august House my humble 
view that in the next five yeais we may not 
become self-sufficient in the matter of food. 
According to me it will have to take more. 
Now keeping that in view, all the cities-
whether the Chief Ministers like it or not-—all 
the cities with a population of five lakhs and 
more should be cordoned off. that is, rationing 
would have to be done in cities with a 
population of five lakhs and more. 

SHRI P. N. SAPRU: Three lakhs. 
SHRI   KHANDUBHAI   K.   DESAI:   I 

should say five lakhs because I am a little 
wary. You are a radical man though older, I 
know, but I am a little conservative. After all it 
should be remembered that a yard stick 
decided on should apply uniformly throughout 
the country, whether it is one lakh and more, 
or fifty thousand and more, or twenty-five 
thousand and more, but you should not put 
into your mouth more than you can much, 
because we have had our past experience. So 
let us give thought to and prepare ourselves 
from now on for a smooth passage taking a 
long-range view of the matter, and let 
rationina cover, to start with, cities with five 
lakhs and more. Now that wiH cover 
anywhere from fiteen million to twenty 
million people. It is those people who have got 
large purchasing power, and who create all 
fltese problems. 

SHRI P. N. SAPRU: Quite right. 
SHRI KHANDUBHAI K. DESAI: Now 

there is the State Trading Corporation. You 
have created all the structure* institu tions. All 
the institutions have been created but may I 
say with all humility that they have been 
created in a haphazard way and never looked 
after with  a view to tlieir 
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proper utilisation. We passed here the legis-
lation for  bringing into being  the    State 
Trading Corporation, and we all paid tri butes 
to the then Minister who piloted thi Bill and 
said that he had done a good job by going in 
for the State Trading Corpo ration. But  how 
has  State-trading  fared 7 Therefore, all the 
instruments that you have created must be 
given life, and if some of the instruments that 
you have created are not  working  well,  I  
would  suggest  your closing them  down, and 
keep  only those institutions that are worthy of 
retention by their utility. Therefore, rationing 
in citie with a population of five hundred 
thousand and more is t» must, and our Chief 
Minis ters of States, whether the States are sur-
plus or deficit in food, must take to this step of 
rationing. Now rationing is not ;i happy state 
of affairs, it may not be good psychology, but 
then, in the present circumstances, they must 
all take to it whether they like it or not. The 
country should bi viewed as a composite 
whole, and if there is scarcity of, or less food, 
it must be dis tributed    equitably    throughout    
the land That is all I have to say. Madam, on 
thi food situalion. You may go on importing, 
but there is  nothing like producing more in 
our own country.   Thank you. 

 

SHRI N. SRI RAMA REDDY: That was 
about the economics of agriculture, not the 
food situation. Today we are discussing the 
food situation. 

"World Red Cross Appeal for Food Aid io 
India : The International League of Red Cross 
Societies yesterday appealed to its members 
to supply powdered milk and other protein-
rich foods to relieve the 'alarming' food 
situation in India." 

"French Food Aid: France will gift 
powdered and condensed milk, vitamins and . 
insecticides collectively valued at Rs. 1.6 
crores to help India in its food crisis." 

 

 
"Tham and Sen Appeal for Food Aid to India : 
According to U Thant and Dr. Sen, IOO 
million people in seven large States have been 
affected by the food shortage. India requires 
from 11 million to 14 million tons of 
foodgrains and 130 thousand tons of 
powdered milk to overcome the shortage." 

 
"Smaller quantities    may    be    available 

from the U.A.R., Argentina and Cambodia. 

 

SHRI S. S. MAR1SWAMY (MADRAS): 
Then he was speaking as an agriculturist and 
now he is speaking as a Congressman. 
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The U.A.R. gave 35,000 tons last year though 
the deal was for 60,000 tons Altogether, India 
may be able to secure five to six lakh tons of 
rice this year as against about seven lakh tons 
in 1965." 

"Wheat Glut at Moga while country suffers 
from shortage : Over three lakh maunds of 
wheat worth about Rs. 72 lakhs hove 
accumulated here when certain States are 
suffering from an acute shortage of food. 
When so much wheat is available why it is 
not being procured by the State either for its 
own reserve stocks or for other States is a 
mystery. Reports are there that the stocks 
were kept in the hope of making money on 
the abolition of the Food Zones for which 
pressure is being now put on the Centre." 
ITHE   ViCErCfwtRMAN   (SHRI   AKBAR   ALI 

KHAN) in the Chair]  
"The result is to feed the malicious humour 

ond propaganda of our ill-wishers all over the 
world. Radio Peking, for example, has dug up 
a decade-old Hindustani beggars song—'Bate. 
Roti De !'— from some film, and plays it 
frequently to malign us. Some graceless 
Yank—Francis E. Raterman, Director of the 
US Agency for International Development—
has made the derisive statement that one 
Indian out of 23 is fed entirely by the PL-480 
foodgrains." 
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Pope Renews Plea to help India : Renewing 

his plea for help for India, Pope Paul VI stood 
today at his studio window and publicly read 
a letter from two Italian youngsters who sent 
him their savings for the people of India. A 
down pour drench  J 6,000 persons who stood 
in St. Peter's Square for the pontiff's Sunday 
noon blessing. 

Vatican officials said the letter came from a 
boy and his sister, Emilio and Lucia, who 
wrote on behalf of themselves and a baby 
brother of a few months. 

The officials did not identify the children of 
their city, but said they sent the Pope U few 
thousand lire' (1000 lire make about Rs. 
7,601.) 

'Listen to the letter' said the pope, 
'Dear Holy Father : Papa told us about the 

troubles of the Indians and that you explained 
it is not possible to be good Christians if we 
do not help our poor brethren. So we have 
decided to send you the money we saved. 
Papa and Mamma said, it would be as if they 
had four children instead of three.' 
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SHRIMATI C. AM MANNA RAJA (Andhra 

Pradesh) : Mr. Vice-Chairman, Sir, this food 
problem has been getting the attention of this 
House and outside for a few months now. The 
problem is acute no doubt but to say that we 
are famine-stricken is an exaggeration. I was 
rather disappointed when the Minister, the 
other day, when there was a question as to 
how many States in the country were famine-
stricken instead of saying we were really not 
famine-stricken, said that Madhya Prade-h, 
Maharashtra. Andhra Pradesh and several 
others were famine-stricken. I was really sur-
prised. There may be shortage of foodstuffs; 
there may be drought; there may be shortfalls 
in expectations but actually we are not famine-
stricken. And this picture has gone abroad 
also. It is a very sad thing that our Members 
day in and day out go on saying that we are 
beggars in spite of the 

clear statement made by our Prime Minister. 
We are not beggars; we may take aid just like 
any other country. No country in the world is 
self-sufficient in everything. Some people 
have industries Qnd no food, while some have 
food and no industries. Some have ccal, some 
have steel and whatever is in short supply in a 
country is imported from outside. It is done 
everywhere. It is a well established practice; it 
is a well understood thing. So why do we say 
that we are beggars? It is not at all fair; it is 
not fair to our dignity; it is not fair to our 
conception of things. It is not right. The other 
day our Chairman was saying that a person 
asked another whether he had stopped beating 
his wife. If he does not say that he has never 
beaten her, the presumption is that it was 
being done. Like that when the question was 
put as to how many States in our country are 
famine-stricken, the Minister should have 
contradicted it and said: "There are shortages 
in some States; there are shortfalls in some 
districts; but actually there is no famine." 
Famine means dying of hunger. There is 
nothing like that in spite of some instances 
tbat were quoted by some. People probably 
have died of poverty but not of starvation. I do 
not know; I do not want to be contradicted. I 
want a statement from the Minister about this 
matter. Poverty, of course, we have got in our 
country. It is there and even after eighteen 
years of freedom we have not been uble to 
wipe it out. It is a very sad thing. There are 
poor people; even if there is plenty going 
round, they cannot get two square meals a day. 
That is a different matter. We should all be 
very anxious to project a good picture of India 
in other countries and not disgrace ourselves 
by projecting our country in an undignified 
manner. 

Now, the Food Corporation came into 
existence one year back. I do not know 
whether we are better off after that or not. 
Probably it looks very gloomy now because of 
the drought this year and it is unfortunate ond 
but for this perhaps we would have given a 
better account of ourselves. Anyhow, "we 
cannot say that we have done very well with 
regard to either procurement or distribution. 
We must take into our hand full control or we 
must leave it without any control whatsoever. 
There is rationing in some areas; there is no 
rationing  in  some  areas.    There  is    
statutory 
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rationing in some areas and there is informal 
rationing in some other areas and some people 
are left to get on as best as they can. I do not 
think this is really a satisfactory situation. 
Now, we have been crying hoarse for a very 
long time—not only now—that we have to 
produce more but what have we done to 
produce more ? Have we given sufficient 
incentives to the farmers to cultivate more or 
have we created conditions to drivg away the 
small farmers to the cities to get a better living 
? Actually I know the children of farmers and 
agriculturists feel that it is no use struggling 
hard throughout the year on the land to get a 
very small income at the end of the year. So 
they go away as clerks or even as atten-ders to 
get Rs. 100 to Rs. 150 in an office. That gives 
them Rs. 1.800 to Rs. 2,000 at the end of the 
year. If the farmer were to cultivate he has to 
struggle very hard in sun, in rain, against 
drought, against so many things. And there 
are man-made difficulties also. We say we 
supply them agricultural implements, 
fertilisers, loans, etc. but are they reaching 
them at all ? Or if at all they rc.ich them, are 
they reaching them in time ? The other day 
one Punjabi gentleman was saying that these 
things do not go to the agriculturist but to the 
Aggarwal. This is a very sad state of affairs. 
Our co-operative societies do not function 
properly; our people are not honest; our 
people are not sincere—some of them of 
course—and so. the agriculturist suffers. For 
everything they have to buy they have to pay 
very high prices and they have to pay 
incentives to get loans, to get implements, 
fertilisers, etc. It is a very hard job for them. 
So they feel that it is better to go and work in 
a factory or in an office or anywhere else than 
struggling hard on one acre or two acres or 
even five acres. So better incentives must be 
given to them. 

We have also been exaggerating the 
situation When there is a shortage all of us 
must tighten our belts and adjust our food 
habits to tire necessities of the times. Instead 
of that, what is the use of our friends from 
Kerala saying that they want rice and rice 
alone ? And what is the excuse given ? It is 
that they do not know how to make chapatis. 
Is it a very difficult t h i n g ?  In fact we all 
have learnt tfn\ from the Nairs coming from 
Malabar. They all know it; it is not very 
difficult. It is quite easy. People who shout in 
the demonstrations can take it upon them-
selves to teach how to do this, how to make 
clidpatii in an attractive 'way so that the 
children do not dislike then. They can make it 
in a variety of ways. 

In fact. I have been pained to find th«U 
even the Ministers are blaming the surplus 
areas, particularly Andhra, that we are not co-
operating with the deficit States and 
particularly Kerala. We are having rationing 
and W2 are people who are not used to 
anything else except rice. But we are eating 
wheat. At least the people from Kerala 
know—what is that .   .   . 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): All right.   You can continue . 
tomorrow. 

SHRIMATI C. AMMANNA RAIA : Thank 
you  very  much. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : The House stands adjourned 
till 11 a.m. tomorrow. 

The House then adjourned at five 
of the clock till eleven of the clock 
on Thursday, the 3rd March.   1966. 
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